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OA No.436¢-2006

Mr. Rajendra Vaish, Counsel for applicant.
Mrs. Usha Singh, Proxy counsel for
Mr. V.S. Gurjar, Counsel for respondents.

Mr. Rajendra Vaish, learned ¢ounsel for the

applicant, submits that he wants to d&g withdraw this OA
.since the applicants have decided to file a representation

before the competent authority. ‘Mfs. Usha Singh, learned
proxy counsel appearing on behalf of- Mr.
V.S. Gurjar, learned counsel for the respondents, does not
have any objection to it. Under these circumstances, this

OA is disposed of as withdrawn. /&\ P
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